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ANDAMAN AND NICOBAR ADMINISTRATION
DIRECTORATE OF AGRICULTURE
PORT BLAIR

NOTIFICATION
Port Blair, dated the 21* January, 2021,

No. 13/2021/F, No. DA/PKVY/18-1/LAC/2020-21/167.— The Hon'ble Lt Governor, Union Territory
of Andeman and Nicobar Islands is pleased to impose a uniform ban on sale / use / entry / storage of all
agro-chemicals for Agricultural Practices in Car Nicobar and Nancowrie group of Islands (Kamorta, Kalchal,
Teressa, Nancowrle & Chowra) with immediate effect with a broad vision to declare the above Islands as
agro-chemical free zone In order to ensure that Agricultural Practices of Car Nicobar and Nancowrie group
of Islands are organic. All tha stakeholders, farmers and agriculture units should use only organic inputs
which includes on-farm / oft-farm organic inputs for agricultural practices in the above Islands.

This issue with the approval of Hon'ble Lt Governor, Union Territory of Andaman and Nicobar
Islands vides SI. No. 04 dated 13/01/2021

SdJ-
Director of Agriculture
A & N Administration



